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 {Shri  न  ए.  Chagla]
 that  the  full  report  will  reach  us  by
 this  evening  or  tomorrow  morning,  In
 the  meantime  information  about  their
 treatment  in  Canton  has  just  arrived
 jrom  our  Charge  d’  Affairs.  Raghu-
 nath  was  taken  out  of  plane  and
 parade  around  the  airport  and  town
 क  an  open  truck.  As  anticipated  he
 was  separated  from  Mr.  Rao,  accom-
 panying  Officer  and  Vijay.  Apart
 from  subjecting  him  to  verbal  insults
 Raghunath  was  subjected  to  the  cha-
 racteristic  form  of  punishment  inflicted
 on  victims  in  the  cultural]  revolution
 vz.  hurling  of  shoes,  spiting  at  vic-
 tims  and  beating  with  sticks  small
 enough  not  to  bruise  or  lacerate.
 There  was  however  some  consolation
 in  the  fact  that  Raghunath  by  being
 taken  around  in  a  van  has  perhaps
 been  saved  from  any  kind  of  brutal.
 treatment  by  the  masses.  So  far  Vijay
 Was  not  touched  in  Canton.  Slogans
 against  him  however  were  raised.

 We  received  information  about  three
 hours  ago  that  both  Shri  Raghunath
 and  Shri  Vijai  have  arrived  in  Hong-
 kong.  The  party  seems  to  have  left
 Canton  by  train  this  morning  and
 arrived  at  the  border  by  noon  time.
 उ  understand  that  the  Hong  Kong
 authorities  have  given  all  assistance
 to  the  party  on  crossing  over.  About
 an  hour  ago  we  have  able  to  talk  on
 telephone  with  our  Commission  in
 Hong  Kong  and  personally  to  Shri
 Raghunath  himself.  Both  of  them,
 ‘hough  in  poor  physical  shape,  are  in
 high  spirits.  At  present  they  are  stay-
 ing  with  our  Commissioner  in  Hong
 Kong  and  the  tentative  plang  are  that
 they  will  return  to  India  on  Saturday.

 We  are  still  awaiting  the  full  report
 from  our  Embassy  in  Peking  which
 should  be  with  us  this  evening  or  to-

 .™Morrow  morning.  All  that  we  have
 heard,  however,  shows  that  the

 Chinese  Government  not  only  violated
 ordinary  rules  of  diplomatic  usage  but
 also  broke  several  promises  made  to
 sour  Charged’  Affairs,  He  had  been
 sesured  that  Raghunath  weuld  be
 alowed  to  be  accompanied  by  an
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 Indian  officer,  The  accompanying
 officer  Shri  M.  5  Rao,  Firet  Secretary
 was  never  allowed  to  communicate
 with  Haghunath  during  the  journey.
 He  was  also  assured  that  Shri  Raghu-
 nath  and  Shri  Vijai  would  be  taken
 across  to  the  border  yesterday  evening.
 The  over-night  stay  in  Canton  was
 deliberately  planned  to  subject  our
 Officers  to  humiliation.  Thug  the
 Chinese  Government  have  proved
 themselves  not  merely  indifferent  to
 al]  civilized  norms  but  have  shown
 themselves  either  unwilling  or  incap~
 able  of  honouring  their  own  pledged
 words.

 Shri  Hem  Barua  (Mangaidai):  May
 I  ask  for  a  very  simple  clarification?

 Mr,  Speaker:  If  we  begin  like  that,
 it  will  take  some  time  as  other  hon.
 Members  also  would  like  clarifications.

 17,04  hrs,
 DISCUSSION  UNDER  RULE  193

 ALLOWED  USE  OF  FOREIGN  FUNDS  IN  THE
 RECENT  ELECTIONS  IN  INDIA‘

 Mr.  Speaker:  We  shal]  now  take  up
 discussion  of  the  matter  dealt  with  an
 the  calling  attention  notice  today  re-
 garding  the  CIA  and  other  foreign
 agencies  giving  funds  for  elections.

 Shri  Bakar  Ali  Mirza  (Secundara-
 bad):  This  matter  came  up  this  mor-
 ning  and  the  Home  Minister  made  a
 statement.  If  he  had  said  that  the  re-
 port  says  that  the  charges  are  baseless,
 then  it  would  be  a  different  thing.
 Charges  have  been  made  both  inside
 and  outside  the  House.  A  debste  at
 this  stage  would  only  mean  further
 tnud  slinging  at  one  another.  I  would
 wuggest  that  we  consider  thig  matter
 after  Government  have  considered  the
 Report  and  come  to  their  conclusions.

 Mr.  Speaker:  Will  you  kindly  take
 your  seat?  After  all,  considering:  all
 aspects  of  the  question,  we  thought
 {t  is  an  affront  to  the  whole  natin.
 Tt  ig  not,  after  all,  ome  alleging  against
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 another,  not  only  in  India  but  outsdde also,  Let  us  talle  it  out  in  such  a  res-
 ह...  way  that  the  onour  of  brtias
 is  not  sullied.

 Shri  ४
 Half a  minute.

 Kethari  (Mandsaur):

 Mr.  Speaker:  Party  after  party  I
 will  call.  I  have  no  objéction  who
 spetks.  I  am  in  your  hands,  Let
 each  party  give  me  the  name,  1  will
 allow him  to  speak.
 Shri 8  Barua.
 Shri  R.  Bafua  (Jorhat):  Jam  not

 one  who  believes  in  cfying  wolf  every
 timé,  nor  am  I  in  favour  of  witch-
 hunting,  but  this  particular  case  is  a
 setious  matter,  affecting  the  very
 foundation  of  our  democracy.

 For  some  time  past  allegations  were
 heard  that  foreign  Powers,  foreign
 Embassies,  CIA,  all  these  people  are
 @nancing  our  politzeal  movement,  For
 some  time  nobody  took  note  af  it.
 Now,  things  have  been  so  spoken  of  in
 every  field,  that  something  has  got  to
 be  done  here  and  now.

 The  alleged  CBI  report is  not  denieg
 by  the  Government.  On  the  other
 hand,  it  seems  that  CIA  attivity  is  not
 denied  by  our  Government.  What  is
 mate,  for  the  last  18  years  1  have
 seen  that  some  sort  of  sanctity  is  be-
 ing  attached  to  this  government  in-
 veitigeting  and  that  is  why
 wé  always  hear  the  denied  why  that
 report  is  not  pla¢éd  on  the  Tablé  of
 the  House,  why  ¢o-and-so  it  neo:
 thrown  out  of  the  Government.  Be-
 cause  of  our  prolonged  debate,
 notte  amount  2  Bred
 to  this  govetnthert  machiriery,

 cal
 have  come  to  the  present  pass.

 have  come  believe  that
 on  ie  being  arated’  by.  this  news  is
 cotfect,  If  it  is  red)  so,  then  the
 entire  fouhdation  our  democracy
 is  goné,  1  should  say.

 ae
 a

 video  as  if  there  is
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 no  incorrupt  man  here.  But  it  is
 dangerous  that  the

 In  West  Asian  countries  we  found
 how  foreign  money  influenced  the
 very  fabtic  of  governments,  I  em  ef-
 raid  it  is  alag  going  td  be  done  here.
 What is  mote,  after  the  Went  Asian
 crisis  the  things  that  are  devéloping
 in  the  country  are  causing  great  dey-
 pair  among  the  people,  Men  ithe
 Nasser  Who  were  being  respected  by
 his  own  people  as  well  as  by  others
 aré  being  termed  as  megalorhaniacs.
 This  psychology  is  developing  in  pars
 ticular  groups.  If  somebody  says  that

 During  the  Chinese  aggression,

 An  hon.  Member:  It  ie  not  onty
 CIA,  other  Eribastizg  also.

 Short कै.  Baraa:  That is  whet  any
 coming  to.

 Théré  is  sufficient  evidence  also  to
 think  that  during  the  Chinese  aggtas-
 sion  certain  politica)  parties  and

 ce  mat  the  gost  or
 a

 should
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 {Shri  M.  ए.  Chagla)
 Everyday  in  this  House  from  the
 Opposition  side  we  hear  one  Member
 accusing  the  other  that  he  is  a  CLA
 man  and  the  other  Member  makes
 counter  accusations,  “these  are  lies",
 It  is  nood  going  in  for  legal  reme-
 dies  for  such  allegations,  Where  is
 the  legal  proof  for  certain  parties
 taxing  certain  money  from  this  par-
 ticular  embassy  or  that  particular  or-
 ganisation?  It  is  not  going  to  remove
 the  popular  suspicion  in  this  country.
 These  are  ratters  talked  not  only  out-
 side  but  inside  also  and  within  this
 House  and  there  is  an  impression
 created  that  there  must  be  some-
 thing  wrong  somewhere,  something
 eotten  in  the  State  of  Denmark.  I
 hope  the  time  has  come  for  al]  the
 political  parties  to  put  their  heads  to-
 gether  and  seek  a  solution  instead  of
 seeking  temporary  advantages  for
 capturing  power  and  convert  India
 into  some  sort  of  a  Balkan  State.  So,
 I  submit  that  this  is  an  opportunity
 which  is  being  given  to  us  to  put  our
 heads  together  and  see  that  this
 foreign  intrusion  in  our  political  life
 is  stopped.  Unless  we  do  this,  we
 have  no  right  to  talk  of  corruption
 and  pulling  down  this  Minister  or
 that  Minister  or  accuse  each  other.  I
 hope  that  the  hom.  Members  here
 will  see  to  it  that  they  put  forward
 concrete  suggestions  so  that  these
 things  are  completely  cleared.

 Shri  M.  R.  Masanit  (Rajkot):  Sir,
 we  are  grateful  to  you  for  having
 suggested  this  morning  that,  in  res-
 ponse  to  the  call  attention  notices  that
 some  of  us  had  given,  a  short  dis-
 cussion  of  this  nature  might  take
 place.

 I  would  like  to  start  by  saying  that
 the  allegations  in  so  far  as  my  party
 is  concerned,  are  totally  false  and  we
 repudiate  the  slander  which  has  been
 attributed  to  some  high  official  quar-
 ter  by  the  New  York  Times  corres-
 pondent  in  Delhi.  Every  rupee  of  the
 Flection  Fund  that  we  collected  was
 collected  from  our  friends,  eympathi-
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 sers  and  supporters  in  this  country.
 So  far  as  we  are  concerned,  we  are
 prepared  and  in  fact  insist  that  this
 matter  should  be  investigated  go  that
 the  facts  May  be  brought  to  light.

 I  am  very  glad  that  the  hon,  Home
 Minister  has  dismissed  the  leakage
 made  by  someone  in  Government  as
 unfounded  and  as  mere  conjecture  or
 guess  work.  But  that  is  not  enough.

 Who  is  responsible,  under  the  cover
 of  this  cowardly  anonymity,  for  hav-
 ing  carried  on  this  smear  campaign
 so  harmful  to  all  political  parties  in
 the  country,  because  every  political
 party  of  one  persuasion  or  another
 is  referred  to.  Whoever  has  done
 this,  whoever  talked  to  the  New
 York  Times,  man,  has  done  no  eer-
 vice  to  this  country  or  even  to  his
 own  Government.  Is  the  hon,  Min-
 ister  prepared  to  investigate  this
 crime  first  of  all  to  find  out  who  did
 it  (An  Hon.  Member:  Mr.  र.  की
 Singh)  1  refuse  to  believe  that  hon.
 Home  Secretary,  who  is  an  honour-
 able  man,  would  have  done  it.

 Mr.  Speaker:  It  is  very  unfair  that
 on  the  floor  of  the  House  names  of
 persons  should  be  mentioned  like
 this.

 The  Minister  of  Home  Affairs
 (Shri  उ. ह.  Chavan):  I  object  to
 this  Sir;  it  is  very  unfair  to  him.  It
 is  absolutely  an  unfounded  allega-
 tion.

 Shri  M.  फे,  Masani:  It  is  very  un-
 fortunate,  I  would  agree.

 I  am  asking  the  hon.  Home  Minis-
 ter  to  be  good  enough to  use  the  ma-
 chinery  he  has  to  find  out  who  was
 it  who  gave  this  story.  There  is  ae
 little  hint  conveyed  in  the  New  York
 Times  article.  I  have  not  got  the  ori-
 gina]  article  but  I  am  reading  from
 the  Indian  Express  of  yesterday,  It

 aays  that  thig  report  had  been  studied
 by  Mrs.  Indira  Gandhi  and  by  Mr.
 Chavan  and  “the  source  indicated
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 that  both  had  accepted the  report  as accurate’  The  question  that  arises
 is:  Is  it  some  one  in  the  entourage  of
 my  hon.  friend  or  is  it  somebody  in
 the  entourage  of  the  Prime  Minister?
 Is  it  a  junior  Minister  of  the  Govern-
 ment  or  is  it  a  Government  official?
 This  is  not  the  first  time  that  this  kind
 of  smearing  has  been  attempted  from
 these  quarters.  We  have  a  right  to
 ask  the  Home  Minister  as  the  custo-
 dian  of  the  honour  of  this  country  to
 try  and  find  out  who  has  let  him,
 and  us,  down  in  this  manner,

 This  thing  has  to  be  fully  probed
 both  in  the  national  interest  and  in
 fairness  to  all  the  parties  concerned
 because  no  party  has  been  exempt,  1
 make  two  suggestions.  I  would  like
 to  know  if  the  hon.  Home  Minister
 will  respond  to  them.  They  are  cons-
 tructive  suggestions.  Normally  intel-
 ligence  reports  are  not  expected  to  be
 published.  I  accept  that.  But  now
 that  the  damage  is  done,  now  that
 the  leak  has  been  made  by  someone
 who  had  access  to  the  document,  at
 least  to  knowing  what  it  may  have
 purported  to  say  or  may  not  have
 purported  to  say,—it  is  obviously  a
 wrong  report—but  somebody  sold  the
 story  to  the  ‘New  York  Times  who
 the  New  York  Times  staff  thought
 should  know.  That,  therefore,  nar-
 rows  the  circle  of  the  party  guilty  of
 this  misdeed.

 Normally,  we  would  not  have  ex-
 pected  intelligence  reports  to  be
 published.  But  I  do  suggest  that  in
 this  particular  case,  more  harm  will
 he  done  by  not  publishing  it  than  by
 publishing  it.  Let  the  Minister  come
 to  the  conclusions  which  he  wants  to
 have  a  few  days  to  arrive  at,  and  let
 him  publish  the  report  along  with  the
 Government  conclusions,  and  let  them
 put  the  matter  out  to  publie  discus-
 ston.  This  would  be  correct.  We  be-
 lieve  in  an  Open  Society.  I  would
 like  to  think  that  many  hon.  Memb-
 ers  opposite  also  join  us  in  believing
 in  the  open  society,  where  every-
 thing  should  be  open  to  public  dis-
 cussion,  where  the  light  should  be
 shed  on  dark  corners.  If  that is  80,
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 my  first  suggetion  would  9  that,
 in  fairness  to  all  concerned,  this  re-
 port  shoulg  be  published  along  with
 the  conclusions  to  which  the  Goven-
 iuent  arrive.

 Whether  they  do  it  or  not,  I  make
 the  second  suggestion;  and  that  is,
 that  as  soon  as  Government's  preli-
 tiinary  investigation  is  over,  an  ap-
 niropriate  Tribunal  should  be  set  up.
 There  should  be  a  public  investigation
 iato  the  possible  use  of  foreign  money
 ii  our  elections.  Let  there  be  a  pub.
 he  enquiry.  Let  there  be  a  Supreme
 Court  Judge  or  any  one  of  his  status,
 of  an  independent,  objective  status
 appuinted.  Let  this  report,  let  the
 Government  conclusions,  and  let  what
 all  of  us  have  to  say,  be  presented
 in  public  to  this  authority,  and  after
 some  months,  after  a  proper  hearing,
 let  this  Tribunal  give  its  findings.  Lf
 there  are  any  guilty  people  in  this
 country,  let  them  be  pointed  out.  If
 there  are  innocent  people,  let  their
 reputations  be  cleared  of  the  dirty
 smear.

 If  this  is  not  done,  then  we  can
 imagine  the  effect  on  the  morale  in
 our  young  democracy,  Already,  more
 and  more  people,  even  among  edu-
 cated  people—and  I  know  every
 Member  can  corroborate  this—more
 and  more  people  are  getting  cynical,
 losing  faith;  losing  faith  in  politici-
 ans,  losing  faith  in  politics  and  losing
 faith  in  democracy.  They  are  becom-
 ing  nihilistic  and  cynical;  they  talk
 very  glibly  of  a  military  dictator-
 ship  as  a  solution  to  our  problems.
 Are  we  going  fow—by  giving  this
 leak,  whoever  is  the  culprit,  he  has
 done  the  damage—to  help  १0  give
 another  blow  to  our  already  totter-
 ing  democracy?  I  am  sure  none  of
 us  wish  it.  Well,  if  we  do  not,  then
 it  is  time  that  we  had  a  public  tri-
 ‘bunal  to  investigate  these  charges
 against  all  the  parties  concerned.  If
 this  impression  is  allowed  to  remain,
 then  I  think  another  blow  will  have
 been  struck  which  might  expedite  the
 end  of  our  democracy.
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 [Shri  M.  मि.  Masani)
 Similarly,  what  impression  wil  re

 main  abroad  with  this  report?  Al-
 ready,  many  people  think  that  we
 are  sycophants  going  round  with  a
 degging  bow]  asking  eternally  for  80
 Now,  are  we  going  to  allow  the  world
 te  think  that  every  itical  party  in
 India  can  be  Socata  by  one  nom
 ernment  or  another?  Are  we  such  a
 minor,  backward  republic  in  some
 backwoods  that  this  can  be  alleged
 against  ug  without  our  repudiating
 this  libel?

 Ae  1  have  said,  we  on  these  Ben-
 ches  would  welcome  an  enquiry,  We
 demand  one.  We  think  that,  so  far  as
 we  are  concerned,  we  would  like
 people  to  come  and  prove  that  any
 single  rupee  came  to  us  other  than
 from  our  own  country,  other  than
 our  own  fellow  compstriots.  But  as
 dmportant  as  clearing  our  Party's  re-
 Putation,  after  all,  there  ig  the  na-
 अंडा  interests,  which  is  important.
 उ  euggest  that  cleanliness  in  our  pub-
 lic  life  demands  acceptance  of
 the  two  suggestions  I  have  made:
 full  publici‘y  to  the  report  and  the
 Government's  findings,  and  a  Tribu-
 ha)  to  examine  the  whole  thing,  to

 ear  everyone  in  the  full,  public
 light,  and  come  to  its  findings,  to
 undo  the  mischief  that  has  been  done

 म
 this  unknown  enemy  of  our  coun-

 भो  बलराम  जोक  (दक्षिण  दिल्लो)  :

 अध्यक्ष  महोदय,  मैं  समझता  हूं  कि  जो  यह
 रिपोर्ट  स्थूषाक  टाइम्स  में  छपी,  जिसके  कारण
 यह  सारा  मामला  आज  अवन  में  आया  है,

 यह  एक  हेंग  से  अच्छा  ही  क्य  है  ।  पिछले  कई
 बर्थ  से  इसप्रकार  की  बात  दैश  में  चल  रही  है।
 सबसे  होंगे  बिदेशी  सहायता  पर  निर्भर  करता
 शुरू  किया,  जब  से  हमने  अपना  वारेन  एक्सचेंज
 अचाने  के  लिए  विदेशों  को,  रूस  को,  अमरीका
 कीया  फोन  को,  अपने  तपे  में  पेमेंट  करना
 रू  किया  और  जब सें इन  विदेशी  मुह्कों के के
 बास  भारतीय a  उक दूही  होनी  गुरू  हुई, तब
 मै इस देश में ध चर्चा हैं थहू.  अर्थ  होने  लगी  कि  वह
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 इस इपते  का  प्रयोग इस  देश  के  सामाजिक
 केवल,  इस  बैश  के  राजनीतिक जीवन,  आधिक

 जीव  को  भ्रष्ट  करने  के  लिये  कर  रहे  हैं  भीर
 मेशी  पार्टी  ने  इस  मामले  में  कई  बार  भांग  की
 tH errtfing ye sed oY & ager fe गह  मंत्री  जो  से  कहूंगा  कि
 पिछले  पांच-सोत  वर्षा  में  हमारे  घ्रस्तावीं  को

 देखिये,  हमने  बार  बार  मांग  की  है  कि  पह  जो

 हवा  दल  रही  है,  इसके  वारे  में  जांच  की  जाय
 कि  अमरीका  से,  रूस  से  भोर  अन्य  देशों  से
 पैसा  रहा  है  कौर  बह  हमारे  आर्थिक  जीवन
 में,  सामाजिक  जीवन  में  अधष्टाचार  फला  रहा
 है उस कोचक करने  के  लिये  कुछ  किया  जाय
 लेकिन  मुझे  बड़े  दुख  के  साथ  कहना  प३ता  हैं
 fe  za  मामले में  कुछ  नहीं  किमी  या  |  राज
 यह  io  सामने  आई  है--जहां  तक  मेरे  दल
 का  ताल्लुक  है,  मेरी  ज्ञात  का  ताल्लुक  है,  मेरे
 साथियों  का  ताल्लुक  है,  मैं  बहा  पर  चैलेंज
 करना  चाहता हूं  कि  किशी की  हिम्मत ह  ती
 कोर्ट में  आये o  आप  इसके  बारे में  एंक्वायरी
 कीजिये  और  जैसा  मसानी  साहू  ने  कमा  है--
 अदालत  मुकरिर  कीजिये,  कोई  सुप्रीम  कोट
 का  जज  मुर्कारेर  कीजिये,  कोई  द्ब्यूनल
 मुकरिश्कीजिये,  उस  के  सामने  अपनी  रिपोर्ट
 को  रखिये,  फिट्स  पेश  कीजिये,  ताकि  सही
 आत  सामने  आ  सके  ।

 जिस  ठग  सें  यह  चीज़  को  गई  है,  जिन  लोगों
 मे  उसे  किया  है,  उन  लोगों ने  शोब  समेटा

 होगा  कि  ह्म  विरोधी  पक्ष  को  इस  अकार  से
 समीयर कद  सकेंगे,  लेकिन  उन्होंने  विरोधी  पक्ष
 को  समीयर  नहीं  किया,  उन्होंने  सारे  वेश  को
 स्कोर  किया  है,  हमारे  देश  के  भोकतन्त  को

 स्मीयर  किया  है,  उसकी  भास् या की  देश  की
 जनता  के  दिलों  में  गिराया  है,  उस  की  भास् था
 संसार के  लोगों  के  दिलों  में  मिठाई  है।  छप सिये

 अब  जब  कि  यहं  गलत  आते  हो  चुकी  है,  न
 बन  कि  यह  अनर्थ  दो  चुका  है,  कर  कि  यह  बावे
 सामने भा  चुकी  है,  तो  अब  ne  में  शिकवा
 नहीं  चाहिये।  मन  सारी  बात  समने  आनी
 आाहिये,  अब  सारी  जास  दुआना  आाहिये  ताकि
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 शक  बार  सब  चीजें  निथर  जांच,  पानी  साफ़
 हो  जाव  ।

 परन्तु  इस  से  भी  काम  नहीं  चलेगा
 जो  सुझाव  मसानी  साहब  ने  दिये  हैं,  मैं  उनका
 पूरा  पूरा  समर्थन  करता  हं  और  आशा

 करता  हूं  कि  सरकार  उनको  मानेगी 1  लेकिन

 साथ  ही  एक  दूसरी  बात  भी  कहना  चाहता
 हरकिशन  देश  के  अन्दर  लोकतन्त्र  है,  लोकतंत्र
 केबल  कानन  से  नहीं  अलता  है,  लोकतन्त्र
 चलता  है-परम्पराओं  से  ।  जब  तक  स्वस्थ
 परम्परा से  नही  होंगी,  तब  तक  लोकतन्त्र
 कामयाब नहीं  होगा  ।  हमारे  लोकतन्त्र  में,

 हमारे  चुनावों  में  रुपये  का  अयोग  जिस  ढंग  से
 हो  रहा  है,  उस  से  लोकतन्त्री  दूषित  हो  रहा  है
 भीर  देश  के  अन्दर  जो  अस्थिरता  उदा  हो  रही
 है.  जी  भ्रष्टाचार पैदा  हो  रहा  है  उस  से  दूसरे
 लोग  यह  समझते  है  कि  हम  भारत  के  लोगों
 को  खरीद  सकते  हैं,  उन  को  हम  अपने  चंगुल
 में  ला  सकते हैं;  उसके  लिये  अं  प्रयत्न  करते
 हैं-यह  स्थिति  बहुत  गलत  है  1  इस  स्थिति

 को  सुधारने  के  लिये  देश  के  अन्दर  नैतिक  स्तर
 को  ऊषा  करना  होगा  भीर  साथ  ही  साथ

 मह  जो  प्रथा  विदेशी  सहायता  की  है  इसे

 खत्म  करना  होगा  |  जब  तक  हमारी  निर्भरता
 उनके  ऊपर रहेगी, जब  तक  हम  उनसे  भीख
 मांगते  रहेगे,  जब  तक  उन  के  पास  हमारे  देश
 मैं  भारतीय  मुद्रा  का,  रुपयों  का  बड़ा  बड़ा
 अण्डा  कायम  रहेगा, तब  तक  वे  हेम को  पथ-

 अष्ट  करने  की  कोशिश  करते  रहेंगे और इस
 अकार  भष्टाचार  का  वातावरण  बना  रहेगा
 क्योंकि  कई  कमजोर  कृतियां  होंगी,  जोकि

 उनका  शिकार  हो  जायगी,  जो  कि  उनके

 पंजे  में  इस  जायेगी  ।  इसलिये  इस  प्रत का  जो
 विस्तृत  पहल ूहै उस  पर  विचार  करना  होगा,

 चहेता  भये  रहें,  चाहे  |:  भय  पेट  पर  पट्टी
 अंजनी  पढ़ें,  हमें  ge  भी  करना  पढ़े;  हमें इस
 विदेशी  सहायता  से  छुट्टी  सेगी  होगी  ।  हम

 अपने  देश  का  फोरन  एक्सचेंज बचाने  के  लिये
 उनको  पये  में  बैनेस्ड  करते  हैं,  बह  ह्यया
 यहीं  रहता  है  भीर  फिर  उसका  बुश्पयोग
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 होता  21  इस  को  रोकना  होगा  ।  दस  सारे
 भ्रष्टाचार की  यही  अभियान  है,  जिसके  हारा

 हमारे  जीवन  पर  अतिक्रमण होता  है,  इसको
 रोकने  का  भिन्न  किया  जाय  t  मही  मेरा
 सुभाव  है  |

 Shri  H.  N.  Mukerjee  (Caleutta-
 North  East):  Mr.  Speaker,  Sir,  as  in
 the  morning,  I  wish  to  reiterate  that
 as  far  as  my  party is  concerned,  I
 repudiate  entirely  and  totally  the
 contemptible  Jie  that  we  have  re-
 ceived  assistance,  financial  and  other
 kinds  of  assistance,  from  any  foreign
 cauntry.  In  the  morning  the  Home
 Minister  said  that  the  ‘New  York
 Trmes  report  is  based  on  conjectures.
 In  his  characteristic  fashion,  unfortu-
 nately  he  left  the  matter  in  mid  air
 and  therefore  in  a  way  that  gives  rise
 to  suspicion.  I  am  grateful]  to  you
 that  you  insisted  that  there  should
 be  some  discussion,  so  that  the  air
 can  be  cleared.

 After  recent  revelations  we  know
 of  the  CIA,  perhaps  the  most  loathed
 and  detested  organisation  in  the
 world  today—I  say  it  because  it  is
 internationally  notorioug  for  subver-
 sive  activities  in  different  countries;
 it  has  openly  taken  credit  for  organi-
 sing  coup  detat;  it  makes  and  धान
 makes  Governments;  it  topples  admi-
 nistrations  from  Indonesia  to  Nigeria
 and  Ghana  and  all  that—  and  behind
 apparently  innocent  organisations  like
 the  Congress  for  Cultural  Freedem,
 which  publishes  beautifully  embel-
 lished  journals  like  Criterion,  an
 organisation  with  which  perhaps  very
 innocently  men  like  my  hon.  friend,
 Shri  Masani,  have  been  very  closely!
 associated.  But  they  have  been  there
 and  they  have  fed  organisations  with
 money  so  that  anti-Communist  crusa-
 des  could  be  conducted.

 There  have  been  open  reports  ip
 this  country  regarding  CIA  money
 being  used  in  the  electiong.  1  have

 Calcubta this  legate  being
 “ale that  CIA  money  was  being
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 agaist  me  I  do  not  know,  1  cannot
 vouch  for  the  truth  of  it,  but  some-
 thing  has  to  be  done  in  regard  to
 investigation  An  investigation  should
 be  conducted,  there  18  no  doubt  about
 at

 It  is  ver"  good  that  all  parties  in
 this  House  and  in  the  country-—the
 Swatantra,  Jan  Sangh  SSP,  the  Con-
 gress  Party  as  well  as  the  Left  Wing
 Parties  which  compmses  all  of  us—
 have  repudiated  the  slander  entirely
 and  we  all  reiterate  what  has  been
 said  at  least  in  one  of  the  suggestions
 which  आप्य  Masani  put  forward  that
 there  must  be  a  proper  investigation
 In  the  United  States  they  too  have
 what  they  call  Congressional  Inquiry
 We  may  have  a  parhamentary  ot  a
 quasi  parliamentary  inquiry  or  we
 may  have  a  very  high  level  judicial
 inquiry  But  it  has  to  be  an  appro-
 क  iate  inquiry  so  that  things  come  out
 into  the  open  and  the  evidence  could
 be  sifted  There  must  not  be  ad  whole
 and  corner  I  B  information  based
 ynvestigation  when  the  conclusions  of
 the  Home  Ministry  cannot  be  possi-
 bly  accepted  on  that  basis  We  ask
 for  a  proper,  full  and  appropriate  am=
 vestigation

 Particularly  in  regard  to  the  ace
 cusations  against  us  Communists  the
 report  says  that  Commufist  embas
 sies  in  India  helped  certain  Left  Wing
 parties  As  far  as  we  are  concerned,
 1  have  said  that  any  suggestion  of
 mommies  coming  to  our  party  from  so-
 cialist  countnes  or  from  any  other
 country  abroad  15  an  utter  le  Fifty-
 year  old  slanders  regarding  Moscow
 gold  have  been  nailed  to  the  wall
 long  time  ago,  they  have  been  thrown
 into  the  dust-bin  of  history  Zimovier
 letter  and  so  many  other  abomina-
 tions  are  there  This  kind  of  slander
 has  alwavs  been  thrown  against  us,
 but  those  enormities  have  never  been
 able  to  change  the  course  of  history
 or  political  evolution

 As  far  as  our  participation  in  elec-
 tions  are  concerned,  we  go  and  ask
 our  people  to  help  not  only  with
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 their  votes  but  with  their  time,  their
 labour  and  therr  money  We  collect
 money  from  the  people  howsoever
 small  it  may  be  Our  election  ex-
 Penses  are  absolutely  minimal  and
 we  win  never  by  the  use  of  money
 or  by  any  kind  of  pressure  that
 power  can  bring  but  because  our  peo-
 ple  know  us  and  trust  us  as  their
 servants  and  we  set  up  candidates
 only  where  we  have  bases  of  popular
 support  I  do  not  wish  to  talk  of
 the  kind  of  way  I  fight  my  elections
 Perhaps  you  would  not  beleve  if  I
 tell  you  the  amount  of  money  which
 1s  spent  in  my  election  But  look  at
 आए  J  M  Biswas,  for  instance,  who
 defeated  आप  Atulya  Ghosh  We
 could  not  even  in  our  dreams  imagine
 ever  being  able  to  handle  anything
 luke  an  infinitesimal  proportion  of
 the  money  power  which  was  arrayed
 against  us,  but  an  obscure  raiuway
 man  won  the  election  because  he  had
 the  love  of  his  people  We  try  to  live
 with  the  people  hke  fish  and  water
 ang  we  work  with  them  It  1  on
 that  basis  we  win  If  we  succeed  in  the
 elections  it  1s  because  we  have  an
 ideology  that  binds  us,  an  ideology
 worth  more  than  all  the  money  in
 the  world,  and  we  live  with  the  peo-
 ple  and  work  for  them  to  the  best  of
 our  ability

 Communist  embassies  have  been
 Mentioned  I  suppose  in  these  days  of
 international  misbehaviour  anything
 can  be  said  or  done  about  the  em-
 bassies  which  are  situated  in  this  coun-
 try  They  can  defend  themselves
 against  insinuations  in  the  report,  but
 it  1s  a  pity  that  such  insinuations  can
 be  hurled  Why?  Because  newspap-
 ers  particularly  foreign  newspapers,
 powerful  foreign  newspapers,  hand  in
 glove  with  Shri  Chavan’s  secret  po-
 lice,  can  do  that  dirty  job  At  least
 the  world  knows  that  while  the
 Umted  States  has  its  CIA,  the  Soci-
 alist  countries  have  no  comparable
 organisation  of  that  sort  There  15  a
 movement  for  friendship,  cultural  ties
 with  different  countries  but  nothing
 of  this  kind.
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 Mr,  Speaker:  He  should  conclude
 now.

 Shri  H.  N.  Mukerjee:  I  would  ask
 you,  Sir,  to  permit  me  to  repeat
 again  my  earher  assertion  that  no
 foreign  money,  tainted  because  it  is
 clandestine,  no  foreign  money  from
 any  quarter,  socialist  or  non-socialist
 comes  as  far  as  my  party  is  concern-
 ed,  for  fighting  the  elections  or  for
 any  other  purpose,

 sft  मधु  लिमये  (मोर)  अध्यक्ष  महोदय,
 न  मै  मुलजिम ह  न  मेरा  दल  ।  इसलिए  मझे

 कोई  सफाई  नहीं  देनी  है  1  हमारे दल  का
 नाम  नहीं  है  उम लिए  मैने  कहा  मु  कोई

 सफाई  नही  देनी  है  ।  लेनी  यह  जो  मसला
 हमारे  सामने  आया  हे  मैं  दन  लोगो  मे  मत्तफिक
 राय  ह  किसका  फैसला  कछ न  कछ  होना
 चाहिएं  और  इसलिये  जा  पार्लियामेट  कमेटी

 के  दारा  उम  की  जाच  बसने  की  बात  है  या
 क्सी  सुप्रीम कार्ट  के  जज  क  दारा  उस  की  मैं
 ताईद  बरता है  ।  अध्यक्ष  महोदय  यह  मामला
 आज  ना  नहीं  है।  यर  दस  सान  पुराना  मामता
 हैओर  स  मे  मझे  सरबर  को  एक  कपट,  जाति
 गा  छन  नीति  दिखाई  देती है।  जिम  तरह  विलनो

 दि  साथ  अर  खैल  मिलता  हे,  कभी  उस  क
 पकड़ती  है,  कभी  उस  का  छोड़नी  है,  उमी  तरह
 यह  सरकार  हिदुस्तान  के  छ  विराधी  दला

 के  माथ  पर  छन  बानी  नीति  बरतती है  L  कभी
 +  का  काटना  है,  कभी  छिड़ती  है  ।

 (व्यवधान)  जरा  ज्ञात  से

 सुनिए  ।  टीक  बात  कह  रहा हू  ।  मै  भी  चाहता
 डहू  fe cra hear cr i weer  महोदय,
 दस  सान  हने  इम  वबन  जा  भारत  की  प्रधान
 मची  ह  न्डोने  एक  भाव  दिया  था।  उसमें
 aay  जुमला  ही  मै  पढूंगा

 “The  PSP,  Mrs.  Gandhj  said,
 also  dig  not  like  the  present  for-
 eign  policy  of  the  Government  of
 India,  as  it  involved  a  certain
 amount  of  displeasure  among
 capitalist  countries  like  America,
 It  was  a  disgrace  for  the  party
 that  it  recerves  monetary  help
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 inside  the  country.”

 5424

 यह  नवे  भारत  टाइम्स  मे  अ4  जनवरी  1957
 काआयाशथा  |  दुसरे  दिन  इसका  सडन  हुआ

 एक  माननीय  स्वस्थ  :  सुचेता  कृपालानी
 ने  किया  था  ।

 ी  मधु  लिमये:  मैं  आ  रहा  ह  सभी  चीजो
 की  तरफ  तो  और  जोश  मे  आ  कर  इन्होंने
 कहा:

 “Mrs,  Gandhi  said:  ‘my  state-
 ment  1s  being  severely  criticised  in
 newspapers  and  I  am  being  abus-
 ed  But  I  am  not  afraid  of  these
 abuses.  J]  repeat  once  again  that
 both  these  parties  (Communist
 and  Praja  Socialist)  received  aid
 trom  foreign  countries’.

 यानी  कम्यूनिस्ट  पार्टी  और  प्रजा  सोशलिस्ट
 पार्टी  -  लेकिन  इसक  बाद  इनके  पिताजी
 और  उग  वक्त  के  प्रवान  मंत्री  बीच  में  आये
 और  उन्होने  इलाहाबाद  मे  कहा  7  फरवरी
 को

 a  These  parties  might  be  getting
 or  not  getting  such  aid,:’  said
 Mr.  Nehru,  but  he  dig  not  like
 Indira  Gandhi  saying  such  things.
 Mrs,  Gandhi  had  told  him  today
 that  she  has  not  said  go."

 बाद  मे  उसी  दिन  अध्यक्ष  महोदय,  इन्दिरा
 गाधी  का  बयान  आना  है  और  दो  दिन  जिस
 बान  को  वह  दोहराती  है,  उसके  बारे  मे,  नेहर
 साहब  के  कहने  पर,  कहेगी  है  कि  मैंने  कभी

 ऐसा  कहा  ही  नहीं  ।  अध्यक्ष  महोदय,  यह  दस
 साल  कले  का  उदाहरण  मैंने  इसलिए  दिया कि
 यही  बात  इस  वक्त  भी  चल  रही  है  ।  मेरा
 रुपाल  है  थि  विरोधियों  को  कमजोर  बनाने
 वे  निए  उन  की  जा  नैतिक  शक्ति  है  उस  को
 खत्म  करनें  के  लिए  सरकार  कुछ  देर  इन
 आरोपों  को  चलानी  है  ।  लेकिन  बा  मे  दूसरे
 क  से  सोचती  है  जब  कभी  जाव  का  और  उसर
 का  कोई  न  कोई  फैसला  करने  की  बात  आती
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 तो  भाग  जानी  है।  फिर  बित्नो  अह  को  छोडे
 देती हे  और  कुछ  समय  के  लिए  मामला रक
 आता  हैऔर  फिर  चालू  हो  जाता  है  नतीजा
 we  हो  जाता  है  कि  किमी  भी  विरोधी  टल  में
 यह  हिम्मत  नहीं  रह  जाने  है  इन  का  उनका
 मुकाबिला  करने  की!  आज  में  मोनू  मसानी  साहब
 का  ज़ो  सुझाव  है,  हमारे  मधोक  साहब  हैं,  हीरेन
 मुर्दों  साहब  हैं  इन  की  मैं  ताईद  करता  हु
 और  मैं  चाहता  ह्  कि  इस  मामले  की  दीक  तरह
 जांच  हदो  मैं  उन  लोगों  में  मे  नही  हे  जो  कहेंगे
 कि  इन  के  ग्  पुलिस  विभाग  के  द्वारा  जो

 शकट  आसी  है  अम  को  प्रकट  किया  जाय  |

 लेकिन  यह  भारत  आत  है  और  इसलिए
 अरी  मग  है  कि  जब  स्मूवार्क  टाइम्स  जैसे
 अखबार को,  सिटी  या  गलत  इस  रपट के  आरे
 मे  पता  अल  जाता  है  और  स्त्रियों  टाइम्स
 कोई  मामूली  अखबार  नही  हैं,  रो  मूल  रपट
 हमारे  सामने  आनी  चाहिए  ।  अध्यक्ष  महोदय,
 यह  सी०  ME  ए०  का  मामला  जो  दुनिया  मे
 अला,  आप  को  पता  होगा  कि  यह  न्यूयार्क
 टाइम्स  ऐसा  अखबार  है  कि  जिस  ने  हिम्मत
 के  साथ  परदे  देश  की  सरकार  के  गस  जासूसी
 चिनाय  के  जो  कारनामे  हैं  सम  के  बाहे  में
 लगाता'  लेख  लिखे  ये  ।  अगर  हिन्दुस्तान  में
 ऐसा  कोई  हिम्मत  बाला  अखबार  होता  तो

 मैं  कहता  कि  हिन्दुस्तान  का  लोकतंत्र  भी

 आज  मजबूत  हो  गया  है।  लेकिन  आज  यह  बात
 नही  है  1  तो  न्यूयार्क  टाइम्स  मे  जो  खबरे  छानी
 हैं,  एक  मामूली  अखबार  की  खबर,  रसा  कह
 कर  के  उस  को  टाला  नही  जा  सकता  t  अध्यक्ष
 महोदय,  हमारे  सविधान  के  दायरे  के  अन्दर
 मह  लोक  सभा  जनता  की  सार्वभौम  इच्छा  की
 ऋतिक  हे  कौर  इस  इच्छा  को  कार्यान्वित  करने
 के  लिए  लोगो  को  बालिग  मताधिकार का
 अध् किर  दिया  गया  है  ।  निष्पक्ष  और  साफ
 आतावरण्  &  चुनाव  हो  इसलिए  रोक  सगाई
 गई  कि  एक  यक्ति  यानी  उम्मीदवार  कितना
 वैसा  |  कर  सकता  है।  एक  इसी  तरह  तम  को
 आणी  की  स्वतंत्रता  और  दूसरी  शहरी  आाआदिया
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 डीर गई  इसीलिए  कि  लोक  मत  का  जो  प्रवाह
 है  वह  कलुषित  मा  दुखती  न  हो  जाय  और  उस
 का  सही  माने  में  यहां  अतिबिर्ब  हो  ।  यह  यार्क
 टाइम्स  मे  जो  खरे  पी  हैं  अगर  वह  नही  हैं,
 तो  केरा  स्याल  है  कि  प  साक  सभा  मे  फिर
 अहत  ही  कम  लोग  अर  वेंग  इसलिए  यह
 मामला  अहुत  मकर  है  ।  बैठे  डो  हन  शहरी
 आजीविका के  वजूद  कानून  रोक  है  खर्चे
 पर  इस  के  आवाज़,  आप  जानते  है  कम्पनी
 कानन मे  राजनैतिक  दलो  का  पैमा  देने  की

 सूची  है।  उस  की  रपट  आई  है  यहा  पर  ।
 1962  के  पहले  1  करोड  ५  लाख  स्प या  बानी

 सबसे  ज्यादा  काग्रेस  पार्टी  को  मिला  और  उस
 के  बाद  त्वचा  पार्टी  को  बहुत  ही  कम  यानी
 16  लाख  के  करीब  मिला  ।  दूमरे  दलो  को  लो
 नके  बरबर  मिला  ।  यही  स्थिति  नये  अ  कदो

 मे  मी  है।  फिर  राजा  महाराजा मो  का  मामला
 आजादी  हे  अध्यक्ष  महोदय।  मैं  उन  का  कोर्ट
 व्यक्तिगत  दुश्मन  नही  है  q  लेकिन  लोकतंत्र

 के  लिए  मैं  जानता  ह  कि  यह  खतरनाक  है  कि
 राजाओ के  जो  विशेषाधिकार है,  और  उन  के

 पास  जो  साधन  हैं  उन  का  इस्तेमाल  वर्क  ने
 हैं और  आम  उम्मीदवारी मे  और  उन  मे  शुरू
 स ेही  यह  विषमता,  यह  गैर  बराबरी  हतों
 है  जिस  से  लोकमत  का  जो  निर्णय  है  वद  औक

 तरह  व्यक्त  नही  हो  पाता  है  ।  प्रतीक  महाशय,
 राज  राजा  महाराजाओ के  आर  मे  क६।  तता

 हैं  कि  हमारे  जो  स्वतंत्र  पार्टी  के  मित्र  ४  उन्हों
 मे  सब  भरे  हुए  हैं  ।  लेकिन  यह  बात  सही  नद

 है।  जिस  तरह  सब  से  अधिक  पू  जीपतिमा  का

 समर्थन  काग्रेस  आर्टी  को  है  उसी  तरह  राजा

 महाराजा और  सामन्त  लोगो  के  आर  भ  भी
 मैं  कहूंगा  अधिक  समर्थन  इन  लोगो  का  हू  द 1६

 मारे  देश  मे  जो  आधिक  रचना  है,  यह  बीच।-
 विकार  हैं,  समाजिक  खराबियाँ  हैं,  राव  ८
 उस  को  वजह  से  साफ  ब्र  निकष  चुन

 हो  नहीं  पाते  ।  अब  अगर  उस  मे  विदेशी  पैसा
 चिया  आयगा तो  किर  हिंदुस्तान अ  लाकर्स
 का  सत्यानाश  ह  जायगा  ।  इसलिए  इस  भवन
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 फर  मै,  tom  मंजी  हैं  नही,  लेकिन  भाप  के
 मार्कस  गृह  मन्त्री  को  और  गुह  मन्त्री  के  मौत
 उन  को  महू  कहता  चाहता  है  कि  इस  सरकार
 की  जो  कपट  नीति  हे,  कुटिलता  की  होती  हे

 बाजा  बिल्ली  का  चूहे  के  साथ  दूर  खैल  चलता
 रहता  है  उस  को  वह  छोडे  car  अगर  सरकार
 के  पास  रपट  है  तो  उस  का  जाच  हो  ।  यदि  इस
 तरह  का  कोई  सबसे  मही  है  तो  हमेशा  के  लिए
 इस  कीचड़  उठालने  का  जा  काम  चलता  है  उस
 पर  दोक  लगायी  जाय  ।  अगर  सचमुच  यह  कार्ड
 है,  दलदल  है  तो  वह  भी  सामने  आये  ।  इतना  I

 इस  प्रसाद  पर  मैं  निवेदन  करना  चाहता  हूं  ।
 Shrimatl  Sharda  Mukeriee  (Ratna-

 giri):  Mr.  Speaker,  Sir,  although  for
 some  time  there  has  been  this  atmoe-
 phere  of  mistrust  in  the  country  re-
 warding  the  utilisation  of  foreign
 money,  it  is  strange  that  a  report
 which  appeared  in  the  New  York
 Times  should  agitate  ws  so  much.
 We  were  not  agitated  by  what  we  saw
 around  us  but  we  are  agitated  by
 what  an  American  reporter  says  is
 happening  in  India.  This  is  the
 tragedy of  it  I  think,  it  is  necessary
 that  the  Government  should  look  into
 thig  not  because  the  New  York  Times
 reparts  on  it  but  because  in  the  in-
 terest  of  the  country,  it  is  important
 that  we  should do  al]  we  can  to  safe-
 quard  the  national  integrity  and  inde-
 pendence  af  the  country.  Some  years
 ago  there  was  a  feeling  of  freedom
 and  general  trust  but  now  it  has  come
 fe  much  a  pass  that  even  our  own  offi-
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 findings  may  be  of  this  Inquiry  Com-
 mitteg  which  either  the  Government
 or  all  of  us,  the  opposition  parties  and
 the  Government  together,  might  ins-
 titute,  let  not  the  findings  be  such
 that  we  besmirch  our  own  peaple
 and  our  own  country.  We  know  that
 all  these  things  are  probably  going
 an  because  electians  cost  a  lot,  be-
 cause  this  is  a  poor  country  and  ke-
 cause this  country  is  a  focal  point
 where  two  mighty  powers  are  facing.
 each  other,  namely,  Russia  and  Ame-
 rica.  If  it  were  to  happen that  these two  powers  should  try  to  split  India
 into  small  countries,  it  would  not  be
 something  new,  The  same  thing  hap-
 pened  in  Ching  when  America  helped
 China,  helped  Chiang-Kei-Shekh  and’ also  helped  Japen  to  conquer  Man-
 churia.  Russia  also  conquered  Outer
 Mangolia  to  get  it  away  from  China
 The  same  balkanisation  went  on  in
 Asia  and  in  Far  East  and  it  would  not
 be  surprising  if  it  went  on  here.
 Therefore,  let  this  debate  not  be  turn-
 ed  into  one  of  mud-slinging  each
 other.  We  do  not  have  to  explain  to
 the  world  that  we  have  not  received
 anything  from  America  or  from
 Russia  or  from  any  other  country.
 No  political  leader  has  to  explain  that
 this  thing  has  to  be  settled  between
 ourselves,  This  is  all  that  I  would
 urge  on  my  hon.  friends  on  the  oppo- sition  benches  and  I  do  hope  that  the
 opposition  parties  and  the  Gevern-
 ment  will  get  together  on  this.

 I  would  like  to  remind  the  House
 that  even  our  former  Finance  Minis—
 ter  did  say  that  he  had  some  suspicion about  the  utilisation  of  some  part  of
 PL  480  funds  which  was  not  account-
 ed  for  by  the  American  Embassy.
 Although  it  was  said  by  the  Finance
 Minister  that  this  thing  happened
 during  his  tenure,  two  days  later we
 had  a  contradiction by  a  government
 officer  to  any  that  this  was  not  cor-
 rect.  This  was  left  in  the  afr.  अया 1
 am  trying  to  say  is  that  if  we  want
 to  live  in  an  atmosphere of  freedom,
 we  must  learn  to  settle  our  own  diffe-
 rences  and  not  air  them  and  certzin-
 ly  we  should  net  get  agiteted  over what  the  New  York  Times  says.
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 Shri  Umanath  (Pudukkottai):  After
 hearing  my  hon.  friends  on  the  Con-
 gress  side  and  my  colleagues  on  this
 side,  I  am  very  glad  that  such  a  dis-
 cussion  as  this  is  taking  place.  I  am
 very  glad  about  it,  because  this  ques-
 tion  of  slandering  a  party  of  taking
 foreign  money  was  so  easily  bandied
 about  by  singling  us  out  for  the  past
 many  years,  We  have  been  telling
 them  that  we  have  got  our  own  poli-
 tical  views  with  which  they  may  or
 May  fot  agree,  but  they  should  not
 challenge  our  bona  fides,  and  they
 should  not  bandy  these  charges  light-
 ly.  But  they  did  not  believe.  Now,
 the  shoe  has  started  pinching  each  of
 them.  So,  now  some  saner  counsels
 have  started  prevailing  upon  them,
 and  I  am  very  glad  about  it.

 With  regard  to  the  leakage  of  this
 report,  my  submission  1s  that  this
 leakage  ts  deliberate.  Ayain,  some  of
 my  friends  may  agree  or  may  not
 agree.  Somebody,  someone  in  the
 Home  Ministry  has  leaked  it  out  with
 a  political  purpose,  because  today
 many  of  the  Opposition  parties  are
 in  various  Governments  in  the  States
 in  combinations.  Somebody  in  the
 Home  Ministry  wants  to  see  that  on
 such  issues  the  Opposition  parties
 should  start  mudslinging  at  cach  other
 on  the  floor  of  the  House,  and  at  will
 have  its  repercussions  of  bitterness  in
 the  respective  non-Congress  Govern-
 ments  in  the  States  and  that  will
 prepare  the  ground  for  their  break-
 up,  With  this  political  motive,  some-

 one  in  the  Home  Ministry  has  leaked
 it  out.  As  I  said,  some  may  agree  or
 may  Rot  agree  with  me  when  I  say
 this.  That  the  leskage  has  been
 deliberate.  So,  I  request  Government
 that  this  must  be  seriously  zone  into,
 as  far  as  the  Home  Ministry's  side
 is  concerned,  Also,  as  far  as  the
 New  York  Times  reporter  is  concern-
 ed,  the  matter  must  be  gone  into.  If
 what  he  has  published  is  true,  then  T
 would  say  that  it  is  a  service  to  the

 <ountry  that  he  has  published  it.  If
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 it  is  not  true,  then  I  say  that  Govern-
 ment  must  take  him  to  task  for  creat-
 ing  a  situation  in  our  country  where
 there  is  mudslinging  amongst  ourselv-
 हड  and  also  creating  disruption,

 Then,  there  is  the  question  of  the
 appointment  of  a  parliamentary  com-
 mittee.  During  the  half-an-hour  dis
 cussion  on  the  CLA  activities,  we  had
 demanded  that  a  high-powered  com-
 mission  should  be  appointed.  Shri
 M..  C.  Chagla  had  stated  in  reply  that
 this  proposal  of  the  Opposition  would
 be  placed  before  the  Cabinet  and  after
 the  Cabinet  took  a  decision,  it  would
 be  reported  to  the  House,  if  necessary.
 But  instead  of  that  being  done,  I
 find  that  some  CIB  investigation  is
 going  on,  That  is  what  we  have  been
 told.

 I  want  to  know  what  has  happened
 to  Shri  M,  C.  Chagla’s  statement,
 whether  the  matter  has  been  placed
 before  the  Cabinet  Committee.  We
 find  a  strange  contrast  here.  On  the
 question  of  Naxalbarj]  there  was  no
 hesitation  on  the  part  of  the  Home
 Minister  to  accept  the  setting  up  of  a
 parliamentary  committee  or  a  parlia-
 mentary  delegation.  But  when  it
 comes  to  the  question  of  the  CIA
 activities  in  our  country,  why  should
 there  be  such  hesitation  for  a  long
 time?  This  is  there  because  in  Naxal-
 bar,  a  Government  of  our  own  coun-
 trymen  was  involved,  and,  therefore,
 they  had  no  hesitation  in  attacking
 them,  but  when  it  comes  to  CIA,  it
 relates  to  the  Government  of  the  USA
 on  whom  we  depend  for  food  and
 other  things  and  that  is  why  they  are
 afraid  of  doing  anything  in  regard  to
 the  GTA.

 Therefore,  I  submit  that  this  ques-
 tion  of  the  appointment  of  a  high-
 powered  commission  should  be  consi-
 dered  very  seriously  by  Government.
 I  say  that  the  so-called  CIB  report  is
 just  an  eye-wash,  Either  Govern-
 ment  have  not  realised  the  ramifica-
 tions  of  the  CIA  into  the  political,
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 social  and  ecomomic  life  of  the  coun-
 try,  uvespective  of  the  parties,  or
 after  having  realised  it,  they  do  not
 want  to  go  intg  it  very  deeply  because
 ef  the  seriousness  of  the  thing.

 As  far  as  the  CIA  is  concerned,  it
 has  got  access  to  suurces  very  close
 to  Government.  In  the  Ramparts,  a
 US  magazine,  they  say  that  the  CIA
 has  got  a  department  called  the  DDP
 (Deputy  Director  of  Projects).  1
 shall  quote  from  it  presently,  some
 idea  of  the  sweep  of  the  DDP'’s  acti-
 vities  can  be  gained  trom  the  several
 projects  in  which  they  are  ongaged.
 One  such  project  is  training  the
 household  security  force  of  the  King
 of  Nepal.  Somchow,  they  have  gone
 there.  Please  understand  the  implica-
 tion  of  this  that  the  CIA  has  got  ac-
 cess  to  the  household  security  force
 which  protects  the  King  of  Nepal.
 How  do  we  know  that  they  have  not
 come  here?  We  co  not  know  how
 far  they  have  come  here.  Similarly,
 we  have  so  many  development  pro-
 jects,  where  alsu  their  operatives
 may  be  planted  The  same  report  in
 the  Ramparts  refers  to  this  aspect
 also.  A  youngster  who  wags  recruited
 to  the  CIA  and  who  had  ultimately
 resigned  after  secing  its  secrets  has
 written:

 “The  extent  of  the  Agency's
 operations  is  awesome  and  a  bit
 frightening,  The  DDP  operatives
 were  planted  in  virtually  every
 US  Government  Branch  that  had
 foreign  aspects,  e.g.  the  Us  In-
 formation  Service  and  the  US
 Agency  for  International  Deve-
 lopment.”,

 It  is  the  latter  organisation  that  we
 have  termed  as  USAID.  That  is  his
 confession  which  has  been  publised
 in  that  magazine.  Our  country  and
 our  Government  have  entered  into
 contracts  with  so  many  American
 agencies  in  regard  to  development
 activities.  What  guarantee  is  there
 that  the  agents  of  the  CIA  have  not
 been  planted  and  planted  deliberately
 in  theae  projects?
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 I  say  that  this  CIB  report  is  an
 eye-wash  on  such  a  serious  matter.

 I  would  like  to  say  that  the  position
 in  the  governmental  services  is  also
 dangerous  as  far  35  CIA  penetration  is
 concerned.  It  is  now  admitted  in  the
 foreign  press  that  the  ICFTU  has  got
 funds  from  the  CLA.  There  is  one
 organisation,  the  PTTI,  an  organisa-
 tion  of  posts  and  telegraphs  which  is
 affiliated  to  the  ICFTU.  Our  federa-
 tion,  the  National  Federation  of  Posts
 and  Telegraphs  union  is  affiliated  to
 the  PTTI  which  is  affiliated  to  the
 ICFTU  which  is  getting  money  from
 the  CIA.  Is  this  not  a  simple  avenue
 for  CIA  penetration  into  our  commu-
 nication  services?

 I  request  this  House  that  irrespec-
 tive  of  political  parties  we  should
 Tealise  the  dangerous  position  as  a
 result  of  the  ramifications  that  have
 started.  That  is  why  I  insist  on  a
 high  power  commission.  I  do  not
 know  why  he  is  hesitating.  When  i!
 is  a  case  of  Naxalbari,  he  readily
 agrees  to  a  parliamentary  committee.
 In  this  case  also,  ]  demand  that  there
 should  be  appointed  a  high  power
 commission  or  a  parliamentary  com-
 mittee  to  go  into  the  whole  matter.

 Shri  Surendranath  Dwivelly  (Ken-
 drapara):  This  is  too  serious  a  matter
 to  be  ignored.  Whether  any  politi-
 eal  party's  name  is  mentioned  in  this
 report  or  not,  there  is  nothing  that
 one  can  derive  comfort,  But  I  find  if
 one  reads  this  report,  that  it  is  a
 slander  against  our  nation,  All  politi-
 cal  parties  have  been  tarred  with  the
 same  brush,

 This  news  item  is  very  cleverly
 worded.  They  have  not  left  out  any-
 body.  If  the  CIA  is  connected  with
 some,  then  they  bring  in  the  left-
 wing  groups  who  are  also  connected
 with  some  source  or  the  other.  I
 would  not  like  to  repeat  what  has
 already  been  said  in  this  House.  To
 me  it  appears  to  be  a  cool,  calculated,
 deliberate  move  by  some  want  to  sub-
 vert  our  democra‘'ic  growth.  1  see  अ
 deep  design  behind  it.  Therefore,  it  is
 necessary  thet  all  of  us  should  apply
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 (Shri  Surendranath  Dwivedy]
 our  mind  to  this  so  that  for  all  time
 this  slanderous  propaganda  is  nipped in  the  bud.

 1  would  have  been  happy,  when
 this  matter  came  up  in  the  morning,
 if  a  forthright  announcement  had
 come  from  the  Home  Minister  that
 this  report  haz  no  bearing  whatsoever
 Op  the  preliminary  report  of  the  CIB

 he  has  in  his  possession.  But he  gaid
 it  is  a  mere  conjecture.  1  would
 like  him  to  tell  the  House  about  this.
 He  may  not  disclose  it  if  he  does  not
 want  to,  but  I  think  there  should  be
 no  secrecy  about  this.  After  ali,  if
 the  CIB  report  has  any  thing  against
 all  political  parties,  let  us  know  what
 it  ig  and  what  is  the  proof,  what  is  the source  and  who  are  involved.  The
 whole  country  would  know.  They  will
 judge  us  from  the  report  I  do  not
 think  it  is  necessary  for  him  to  treat
 it  as  a  secret  report.  If  he  wants
 time  to  come  to  the  House  with  Gov-
 ernment’s  conclusions,  let  him  now
 aay  when  the  discussion  is  taking
 place  and  make  it  clear  whether  this
 report  has  any  bearing  whatsoever
 on  the  report  in  his  possession,  be-
 cause  already  allegations  have  been
 made  that  a  high  government  source—
 the  source  has  been  mentioned—
 in  the  Home  Ministry  or  in  the
 Prime  Minister's  Secretariat  is  invol-
 ved  in  the  disclosure.  Therefore,  it
 is  necessary  for  him  to  make  forth-
 Tight  announcement  thet  this  report
 bas  no  bearing  whatsoever  on  the  CIB
 report  he  has  with  him.

 Secondly,  the  matter  is  not  one
 whether  any  political  party  or  any-
 body  else  who  contested  the  elections
 got  any  funds  from  any  source  during
 the  elections;  it  is  not  only  fhat.  What
 we  want  to  know  is  whether  foreign
 money  is  playing  any  role  whatsoever
 in  influencing  our  political  activities
 in  this  country,  Therefore,  the  inquiry
 shoulg  not  be  confined  to  this  very
 little  thing.  So  far  ag  my  Party  is
 concerned,  I  do  not  want  any  certifi-
 ente  trom  anybody.  I  am  prepared  to
 stand  at)  this  nonsense  becaise  we
 know  with  what  hardship,  with  what
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 difficulty,  we  are  functioning  in  this
 country,  because  we  are  patriotic
 party  which  does  not  want  in  any
 way  to  be  connected  with  any  inter-
 national  organisation  whatever.  We
 do  not  get  any  funds  from  any  source,

 I  would  like,  therefore,  since  this
 matter  has  been  raised  severa]  times
 in  some  other  connection,  not  only  a
 high  power  commission  to  go  into
 these  things,  but  that  commission
 should  also  go  into  the  sources  of
 funds  of  the  political  parties.  I  am
 prepared  to  stand  such  an  enquiry.
 Let  them  go  into  the  funds  of  all  the
 political  parties,  which  are  thelr  sour-
 ces,  where  do  they  get  them.

 I  think  the  Government  owes  a
 duty  to  the  country  at  this  stage  to
 make  such  an  enquiry.  If  they  do  not
 do  it,  1  am  afraid  they  will  be  ac-
 cused  of  connivance  with  the  slanders
 to  malign  political  parties,  ang  espe-
 clallly  opposition  parties,  Let  them
 understand  this  aspect  of  the  thing
 very  clearly  that  all  of  us  are  concern-
 ed  in  this,  We  are  not  interested  in
 maligning  this  party  or  that,  we  want
 ४  proper  growth  of  democracy,  there
 must  be  some  healthy  conventions.
 The  parties  may  have  their  ideologi-
 cal  affiliations,  but  we  do  not  want
 any  foreign  influence,  any  foreign
 jnterference,  in  our  internal  affairs
 whatsoever.

 If  he  wants  to  be  empowered,  if  he
 wants  the  authority  of  this  House,  if
 there  is  any  information  with  him  and
 he  wants  yg  to  empower  him  to  amend
 the  Constitution,  to  give  him  authority
 so  that  he  can  take  action  in  a  sum-
 mary  manner.I  say  Parliament
 will  unanimously  give  him  authority
 to  take  any  action  he  thinks
 fit,  if  be  comes  across  any  such
 source  which  wants  to  influence  either
 dirtetly  or  indirectly  and  interference
 in  our  palitical  affairs.

 Therefore,  when  this  matter  has
 come  to  the  let  us  evolve  some
 method by  which  afi  time  to  come
 this  slanderous attack  जि  removed.
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 I  would  also  make  an  appeal  to
 him.  Let  us  think  over  this  matter.
 ICFTU  has  been  mentioned.  There
 ere  foreign  tours,  there  are  friendship
 societies,  there  are  Embassies  in  the
 country  which  pay  money  out  of  pro-
 Portion  to  the  so-called  services  ren-
 dtred  to  them,  Fottlgn  trips  are  ar-
 tanged.  There  are  friendship  societ-
 jes.  Some  of  them  ate  office-bearers
 for  eternal  time;  they  have  no  osten-
 sible  means  of  livelihood,  but  they
 live  a  very  comfortable  fife.  All  these
 things  ate  going  on  in  this  countty.
 We  want  to  know  wherefrom  this
 money  5  coming.

 As  I  said  in  the  beginning  there  is
 no  partisan  attitude  towards  this.  This
 je  ४  slander  Against  the  nation,  and
 the  nation  must  stand  as  ont  to
 declare  that  those  who  made  the
 slanderous  attacks  are  enemies  af
 India  and  enetnies  of  demerracy,

 Shri  ऊ.  छ,  Chavan:  1  am  glad  you
 gave  this  opportunity  to  discuss  this
 matter  m  geome  detail,  Naturally  at
 the  stage  of  callmg  attention  notice,
 possibly  a  few  questions  could  have
 Deen  asked.  (Interruptoins)  .

 I  was  saying  I  am  very  grateful  to
 the  Speaker  for  giving  us  this  oppor-
 tunity  to  discuss  this  matter  in  this
 form,  but  I  am  haNdicapped  by  one
 important  fact,  that  though  I  am  in
 possession  of  this  report  for  the  last
 few  days,  I  am  so  busy  with  this  work
 that  I  thought  I  should  wait  for  a  day
 or  two  to  have  leisure  so  that  I  can
 study  it  very  carefully.  1  have  not
 been  able  to  read  a  page  of  the  report
 yet,  When  this  calling  attention
 notice  came,  I  consulted  those  who
 have  redd  it,  and  they  told  me  that
 it  is  completely  a  cdnjécturé,  it  is  not
 related  to  the  report  as  such.  The
 report  even  says  thit  myself  and  the
 Prime  Minister  have  come  to  some
 sort  of  judgment,  therefore  there  is
 no  doubt  thaf  it  is  &  conjecture.  It
 is  rightly  said  that  it  is  necessary  to
 find  out  what  is  the  source  of  the  per-
 aon  who  gave this  report.  Only  this

 1889  (SAKA)  Foreign  Funds  in 4  :  5436 (Dis.)
 morning  I  have  the  necessary of-
 cers  to  make  an  to  find  out  who
 is  responsible for  this  leakage,  ir  it के a  leakage.

 *
 «

 18  brs.

 Shri  Nambiar  (Tirichrappalll):
 The  CIB  must  be  able  to  find  out
 this,  if  it  has  some  salt  left  with  it.

 Shri  Jyotirmoy  Basu  (Diamond
 Harbour):  The  reporter  of  the  New
 York  Times  is  responsible  for  this.

 Shri  x  co  Chavan:  I  said  that  I
 would  ask  them  to  make  an  effort  to
 find  out  what  is  the  source  of  that
 leakage,  if  it  ig  a  leakage,  I  think
 it  cannot  be  a  leakage;  if  it  were  a
 leakage  it  would  have  been  accurate.
 But  certainly  I  agree  that  somebody
 who  it  not,  really  speaking,  interes-
 ted  in  frinedly  way  towards  our
 nation  has  possibly  done  this  trick
 because  it  is  not  merely  condemnation
 of  A  party  or  B  party,  it  15  a  con-
 demnation  of  all  ‘atic  parties
 and  as  such  it  is  a  slander  on  the
 nation.  It  is  a  cynical  attitude  that
 al]  political  parties  are  taking  help
 trom  foreign  countries  and  there-
 fore  democracy  is  not  good.  Possibly
 those  people  who  are  not  fooking  to
 India  in  friendly  way  are  interested
 in  spreading  things  like  this.  That
 was  my  first  feeling.  Therefore,  I
 think  we  should  be  very  careful  when
 we  talk  about  these  problems,

 Before  I  proceed  further,  I  must
 say  that  somebody  from  the  back
 benches  mentioned  that  the  Home
 Secretary  must  have  done  that.  I
 shall  not  only  repudiate  it  but  I  must
 lodge  a  strong  portest.

 He  is  a  very  senior  officer.
 bona  fides  are  challenged  this
 I  do  not  think  it  is  good.  The  fune- not tioning  of  a  acy  >
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 only  on  political  parties;  it  also  de-
 pends  upon  the  integrity  of  civil
 services  of  the  Government.  The
 higher  civil  services  are  functioning
 with  a  sense  of  integrity  and  duty  and
 therefore  it  is  my  duty  to  protect  them
 when  they  are  not  here  to  protect
 themselves,  It  is  my  duty  to  take  all
 the  responsibility  on  these  matters
 and  I  should  say  that  this  was  an
 absolutely  unfounded  allegation  that
 was  made  here,

 About  this  matter,  as  we  all  know
 this  type  of  lie  is  bandieq  about  in
 the  public  ang  in  the  Press  and  in
 the  House  that  there  was  some  foreign
 money  in  circulation  at  the  time  of
 the  last  generai  elections.  Some
 people  mentioned  that  not  only  in
 the  elections  but  in  the  general  eco-
 fhomic,  social  and  political  activities,
 foreign  money  was  playing  a  role.
 Therefore,  Mr.  Chagla  saig  that  all
 this  matter  would  be  enquired  into  by
 the  LB.  and  he  mentioned  the  name
 of  the  agency  also  and  later  on  he
 wrote  to  me  about  it.  It  was  at  his
 request  that  we  decided  that  the  18.
 should  look  into  this  matter.  The  IB
 has  gone  into  this  matter  and  it  is
 still  going  into  the  matter;  it  is  a
 very  huge  thing.  The  method  of  in-
 vestigation  and  enquiry  by  the  IB  is
 अ  particular  method.  They  get  cer-
 tain  information  from  some  sources.
 It  is  rather  difficult  to  get  the  neces-
 sary  evidence  to  substantiate  if  some-
 body  wants  to  substantiate  this
 matter.  Therefore,  if  I  say  that  I
 would  like  to  publish  the  report,  it
 will  be  a  brave  statement.  It  will  be
 very  unfair  to  many  people.  There-
 fore,  this  will  have  to  be  carefully
 gone  into.  It  would  have  to  be  veri-
 fied  further;  enquiries  are  to  be  made
 and  be  stopped.  That  must  be  the
 purpose  of  guch  enquiries.  They  say:
 start  an  enquiry;  they  may  want  a
 judicial  enquiry  or  a  parliamentary
 enquiry.  It  looks  all  right  when  we
 talk  about  it.

 a  me,  लिमये: मामले  को  दया  रहे  है।
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 ची  यद वस्त राव अब्बास  :  किसी  बात  को
 दबा  नहीं  रहे  है।

 Shri  Limaye  feels  that  somebody  is
 always  trying  to  do  something  ta
 somebody;  it  is  not  80.  Nobody  is
 trying  to  doubt  anybody.  Let  me
 assure  thi;  hon,  House  that  this  re-
 port  is  with  us.  Let  it  be  very  pro-
 perly  considered  and  examined,  The
 IB  also  gets  reports  from  sources
 which  may  be  unreliable  sources.
 Suppose  an  unreliable  आते  unverl-
 fied  statement  is  allowed  to  be  pub-
 lished,  it  may  be  unfair  to  the  person
 against  whom  it  may  be  published.
 Therefore,  it  will  have  to  be  very
 carefully  considered  ang  examined.  1
 must  say  that  this  study  will  take
 time,  it  should  take  some  time.  I  do
 not  want  to  rush  anybody  or  I  do
 not  to  hush  up  anything.  But  this
 much  I  can  assure  you,  because  1  am
 speaking  here  with  a  sense  of  respon-
 sibility:  at  one  stage  or  the  other,
 when  this  enquiry  and  study  ig  com-
 plete,  after  that  full  enquiry,  I  will
 certainly  discuss  this  matter  with  the
 leaders  of  all  political  parties  if  they
 want  and  I  will  be  willing  to  share
 the  broad  conclusions  with  the  hon.
 House.  But  at  this  stage,  let  us  con-
 sider  what  further  steps  are  neces-
 sary.  It  ig  diffeult  for  me  to  antici-
 pate  what  steps  should  be  taken.  It
 is  difficult  for  me  to  enter  upon  ail
 the  things.  But अ  have  understood

 the  sense  of  the  discussion  here.  I
 share  the  fcelings  of  the  leaders  of
 all  the  political  parties  who  spoke
 here.  But  at  the  same  time,  in  order
 to  prove  that  one  party  is  good,  to
 throw  suggestions  or  suspicions
 against  other  partie;  would  be  very
 unfair.  I  also  belong  to  a  political
 party.  I  can  at  the  same  time  say
 that  that  political  party  is  an  equally
 honourable  political  party  as  every
 other  political  party  is  an  honourable
 party.  There  is  absolutely  no  quea-
 tion.  My  hon.  friend  Shri  Mukerjee
 said  that  in  order  to  get  the  unknown
 candidate  elected—he  just  threw
 some  suggestion  againat  some  candi-
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 date,  That  is  the  main  difficulty.  To
 prove  that  one  is  good,  one  has  to  say
 that  everybody  else  is  bad!  That  is
 not  the  “attitude  which  responsible
 person  should  adopt.

 We  should  take  a  very  serious  view
 of  the  matter.  As  this  House  is  a
 dignified  House,  as  this  is  a  dignified
 country,  zo  too  let  us  consider  this
 question  in  the  same  spirit.

 Shri  Surendranath  Dwivedy:  Would
 the  hon.  Minister  call  the  Delhi  cor-
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 respondent  of  the  New  York  Times,
 question  him  and  find  out  the  source?

 Mr.  Speaker:  Order,  order.
 The  House  stands  adjourned  til  i
 AM.  tomorrow,

 18.07  hrs,

 The  Lok  Sabha  then  adjourned  tll
 Eleven  of  the  Clock  on  Friday,  June’
 16,  1967)  Jyaisthe  26,  1889  (Saka).


